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Demolition of houses of poor in Banjar lands in

Uttar Pradesh
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Need to formulate laws for dealing with the problem of

loss of crops of farmers by stray animals
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DR. SASMIT PATRA (Odisha): Sir, I would like to associate myself with the Zero

Hour mention made by the hon. Member.
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SHRI K.C. RAMAMURTHY (Karnataka): Sir, I would also like to associate myself

with the Zero Hour mention made by the hon. Member

SHRI BHASKAR RAO NEKKANTI (Odisha): Sir, I would also like to associate

myself with the Zero Hour mention made by the hon. Member.
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(MR. CHAIRMAN in the chair)
ORAL ANSWERS TO QUESTIONS

Pending approval of fishing harbours and fish landing

centres in Maharashtra

*286. SHRI HUSAIN DALWAIL Will the Minister of FISHERIES, ANIMAL
HUSBANDRY AND DAIRYING be pleased to state:

{a) whether the administrative approval for the work of nine fishing harbours
and sixteen fish landing centres in the coastal areas of Maharashtra State is pending

before the Central Government;

{by if so, the present status of the approval and by when it 1s likely to be

cleared,

{c) whether Government of Maharashira has requested Central Govemnment
to accord administrative approval for the work of the fishing harbour at Versova,

Mumbai;



